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Dated the 2 June,2023

Shri Saptarshi Garg,

Joint Registrar (Vigilance),

Gauhati High Court,
Guwahati.

Shri DiPak Thakuria,
Special Judge, Assam,

Guwahati.

Casual leave.

Your letter No. SPL/938 dtd. 01 06'2023'

-/

Sir,

With reference to the above, I am directed to inform you that your prayer for

casualleaveon03.06'2023,hasbeengranted.TheDistrictandSess|onsJudge,Kamrup(M),

GuwahatiandinherabsencethenextseniormostJudicialofficerwouldremaininchargeof

your Court and olfice during your absence'

Yours faithfullY,

eL/-
JT. REGTSTRAR (VTGTLANCE)

Z, L.2-oL9Memo NO.HC.VII-58/20OU4989-4990/A' dated

Copy to:

1. The District and Sessions Judge, Kamrup(M)' Guwahati'

2. The Project Manager, Gauhati High Court'

4.-


